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9, DA-i415/99, BT

- New Delhi this

Hon ble Shri S.R. Adige, Vice Chairmah (A)
Hon ble Shri Kuldip Singh. Member (J)

n*\_'., '

1. Smt. Vijay Kumatri w/o Sh. M. K. Sharﬁa;f !

r/o WZ-1326,Nangal Raya, Near Janakbu“ij“
D Block, New Delhi. g

2. Mr. Mohit Munjal s/o Sh.S.P. Munjai;ff
r/o 2/144, Gegta Colony, . ¥
. Delhi, o

3, Mr. Anil Kumar s/o Ram Pal Singh

r/o H-6, Radheypuri Krishna‘Nagar
Delhi,

& . Ms Usha d/o late Shri M.L.Mahoa
: r/c 1168, Gulabi Bagh,Delhi -

S. , Ms Sonia Dawar d/o Sh. V. K.MDawar,
r/o No. 4, Malka Ganij, R
Delhi,. ‘f '

6. Ms Kusum Lata d/o Balhlr Singh, TS R
r/o C-41, Karampura, New Delhi.

7. Ms Neeraj Malik w/o Shri R.P, Mallk. ,i‘ ;,}:‘
r/o WZ 659, Sadh Nagar, ' - ¢ s
Palam Colony, NewDelhi, , o ﬂ':;gg E

- 8. Ms Mamta Vashishat d/o ShrliT.Ri'Véshishat.
T r/o 24-A, Laxmi Gardd&‘ L
: : - Nazafgarh, New Delhi,

5. i Shri Raj Singh s/o Shri Gian Chand T T
: . r/o 45, Chirag Delhi, S
Y New Delhi - 17, '>” S

5 0. Shri Rakesh Sharma s/o Shri- J L Sharma,a ¢
A : r/o 444 Chirag Delhi, LT A ik
: ‘ New Delhi - 17,. S :

1. Ms Mukesh Dahya w/o Sh, Lokender Singht
r/o D-5, Satyawati Nagar,
Delhi,

.+. Applicants

Versus

.Govt. of N.C.T. of belhi fﬁrough :
;'“~s-4_¢‘. The Director o?iEducation Deihf
’ 0ld Secretaria}, Delht,

Delhi. ;H_‘
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Ms Neetu Chaudhary d/o Sh. Dharam&ir Singh,
R/o 4/2724, St. No.5, Bihari Colony,
a, Delhi-32,

- a 1 raa

- i
e IR, D e Ty 0 35
< . ST s

i aiﬁiﬁ&/o;§';;DineshQSaini.
394 Kabul’ Lines,

.

srxRajesh Kumar Sharma s/o Sh, R.K. Sharma, ,
=~R/0"A-1/227A Keshavpuram, , t
,’:Qe 1h iw 352 . e 3 K

.}ﬁy_ﬁtshébigugl—Hassan s$/o Mr. M.S.Hassan,
w:R/0:Ghafoor Nagar, : = B

T

AT

ShdSAtrig Khan s/o Mr, Akbar Al Khan,
-R/0-D-148 Abul Fazal::Enclave, ’
Jamia:Nagar, Delhi-25..

' L~ﬁsJ_V§hdana Gupta w/o Sh. Dinesh Kumar,
#R/0"A/56B Phase-11 Ashok Vihar,

w7 Delhi62;. . )

Ms. Mridula Gupta d/ Shri D.v.Gupta, £
R/o 14-D/E Chajjupur:cColony, '

Aem-FBaburpur- Shahdara, G ﬁ
_De“lhi‘_z_f‘BZ . - :
iusiiMs. Anju Bajaj d/o Shri c.B. Bajaj, ]
W R/o P=II A/15A Janak Puri, !
-1 -sNew-Dleh1~58. . |
4w i Sanjay Kumar s/o Gajraj Singh,
i+ --=+ .=Rf0 255 Pitampura village,
L - Delhi'—34 ‘ .
- Ms. "Sunita Sharma d/o Shri B.X.Sharma,
e R/0'161/2 Thomson Road Railway Colony,
* . New Delhi.
‘Ms. Déépa Aggarwal w/o Sh. Rajesh Aggarwél, -
R/o 1076, Maruti Vihar,
Chakarpur, Gurgaon.
-'Mél Méﬁta Saroha w/o Sh., Rajiv Kumar,: |
~R/o B-7 Krishi Vihar, ‘ ‘
- New Delhi-48,
U M$.~Satya Sharma w/o Shri Deepak Sharma,
i R/o F-16, Ward-I, Mehrauli,
" New Delhi-30, ....Applicants
Yersus .
3o gg;;_' L - '
gz Government  of. NCT of Delhi '
gkrfgn[ougngxhegbirectpr of Education, Delhi
=*pld Seoretariat, .. ’
Delhi, .7z - : .. .Respondents
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Meena Arora w/o Shri ved Parkash,
R/o 1959 Nytram Lines,

Kingsway Camp,

Delhi.

B
& b
Government of NCT Delhi b
through its Chief Sncretary.A .
S, Sham Nath Marg, b
Delhi, :

Director of Education, - 7 %
Govt. of NCT Delhi, '
5, Sham Nath Marg,
Delhi-54,

" Ms., Shallu Gupta w/o B,

.Téyal
R/o 460/B Azadpur.

Delhitsg; -~

Ms. Munni Gupta w/o Sh.
R/o J-80/6 Pandav Nagar.
Opp. Mother Diary,
Delhi-92,

Reﬁatikkgman.

Anil Kumar s/o Shri Munshi :Ram
R/c 882-A, Lampur Road :
Banker, Delhi. -F
Ms. Seema Garg d/o Shri V P
R/o D-3Z, R.P. Road, -
Adarsh Nagar, Extension. 'ﬁ'”
Delhi-33, o

Garg.o

Ms. Sudesh w/o Sh. C.M. Arya,
R/o G-21/86-87 Sector VII,
Rohini, Delhi-8s.

Ms. Amisha Mitra w/o Sh.
R/o 164 Tarur Enclave, .= :
Pitampura, Delhi, ' T

Yogeshlﬁitra,

Ms. Gurvinder Jeet Kaur 5

R/o 67-B, New Town<hlp Badarpur,
New Delhi-44,

Ms.
R/o
New

Neeta Pant w/o Sh. Anil Pant

BG~SA/14D, Paschim Vihar.
Delhi.

Mahendra Nath Jha s/o Shri B. D. Jha‘

R/0 B-478 Timarpur Delhi Admn‘ Flats,
Delhi-5¢4. i

P s

Ms. Lathesh w/o Sh.
R/o Village & P.O,
Delhi-81. .

s
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Yunus Khan s/o Sh. Nanney Khan,
R/o K-64 Abul Fazal Enclave, ‘
New Delhi-25.

Ms. Jyoti Rawat d/o Sh. B.S5.Rawat,
R/o G-7/294 Sector-16,
Rohini, lehi—BS.

e

R/0 0—450 Saraswati v1hanr
Delhi-34,

Surender Kumar s/o Sh. Raghunath,
R/o 555 Gulabi Bagh, L ;
Delhi--7, e

Ms. Monika Mukhya d/o Shf’
R/o 1216-A Ranl Bagh,
Delhi—34.

Ms. Suman Nagpal d/o sh ;
R/o 24-110 West PatelaN
New Delhi-8. '

New De1h1—|8.

Ms. Gitike d/o Shri Pritam‘baﬁ}y
R/o 113-A, B.C., Block; -~ ‘
Shalimar Bagh, G x
New Dolhi. A - "j ot

T
i
w

R/o 114-E, St. No.7 ,
East Moti Ragh,

Sarai Rohillsa,

New Delhi-7.

Ms. Meenakshi w/o Shri Mano; wadhwa.
R/o 203/1, Pkt. A.3, - ‘
Delhi. *- '

Ms. Rashm1 w/o Shri A
R/o 591/3 Mehrauli
New Delhi—30,

Ms. Vimlesh w/o Sh. B:
R/o 86/3, Sector-I, Pushb Vihar.
New Delhi,

Ms. Sushma Chaushan d/o- Shri Laila
R/o 97-D,.Sector-1vV, B ka Mard.
New Delhi-1. :

sh., Vinhod Bharti s/o Sh, Devifbass.
R/o C-408/A St.No. 17L Bhajanhpura,
Delhi- 53. P L

Rajeshf Vashishth«g[t
R/0 lh..Bhai‘Parmaﬁé

Ms. Madu Bala w/o Sh.w
R/o Village & P.O. Alipﬂr.*
Delhi-36., lg: :
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l ,ﬂ& Versus
Government of NCT of Delhi
Through: The Director of Education, Delhi, e
) ¢f 01d Secretariat, Delhi. A ++ Respondents ==

i

T 2

ers;'Adarsh Sharma w/o §hﬁi"B.L.
R/0c E-1%1-F Ashok Vihar, Phase-1
- ' Delhi-&2,

... ApBl{caft
Versus S

The Government of NCT of Delhi through
the Director of Education, Delhi Admn.
q Old Skcretariat, Delhi.

-

E%’ ?észz*{-,
deflEss

. QA 955/99 N
" . Ms. Bhawna Munjal | '
N K-231-32 Jahangir Puri, ‘ ) :
New Delhi.é& - ‘ ;
. . - Versus o A
- SR :
~ 1. Government of NCT of Delhi - -

The Principal Secretary (Educgiion), {;27
0l1d Secretariat, Lo ’

Delhi.

; 2, Director of Education,

E Directorate of Educatioin,
Govt. of NCT of Delhi,
0ld Secretariat, :
Delhi, ’

3. Dy. Director of Education, A

District North west, =
Hakikat Nagar, , LY
New Delhi, .+.Respondents R g;

DA 1415799

—— e ol 2 o

;L Mrs. Dimple Anand d/o Sh, Shyam Lal Anand,. . -
_ School G.G.S.C., S.U, Block, :

Pitampira, Delhi. ...Applicant

\4 Versus
?ﬁ - Government of NCT Delhi through ;
_ : The Director of Education, Directorate of Education, , T
; 0ld Secretariat, . - .o 1
;- ‘ Delhi-54,
{: . 4
£ 1318799 | .
% — S T

fif'Mé. Meenakshi d/o Shri'sﬁf
- iR/0 WE-626 Nangal Raya, .
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d‘h Govt. of NCT of Delhi through

Pirector Education
(0ld Secretariate).
Delhi,

2. Deputy Director of Educatlon.
District South, Defence Colony,
New Delhi.

QA 1031 of 1999

Smt. Pushp Lata w/o Sh. Yogesh Kumar,
R/o U-134 Viiay Nagar, Lampur Road,
Narela, Delhi-40.é&

Versus ) )
1, Government of NCT of Delhi througﬁ |
its Chief Secretary, g
S, Shamnath Marg Delhi. )
2, Director of Education,
Pirectorate of Education, .
0ld Sectt., Delhi.

3, Peputy Director of Education
{(North.West District)
Hakikat Nagar, Delhi.

4, Principal,
Sarvodaya Kanya Vidayalavya,
Bakhtawarpur; Dellhi.

]

DA 787/99

Miss Mamta Ahuja

E¥. TGT Delhi Admn,

R/o J-11/71a, Rajouri Gatrden,
New Delhi. .

Versus

. ' Govt, of NCT of Delhi, =
through its Chief Secretary,
5, Shamnath -Marg, Delhi. =z .

S

2. Director of Education, - - .
0ld Sectt., Govt. of NCT of ﬁelhi; :
Alipur Road, Delhi. .. ,..knsbondnnts
1. - Rajesh Khaneja s/o A.C. Khaneja.

r/o 5D, Ravi- Abpts..
Vikaspuri, Delhi .

2. Bimla d/o Karan Singh.‘. or
r/o F-108/1; Sadh Nagar II,?
New Delhi. .
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Shashi Gangwar d/o R.S. Gangwar,
r/o 8%, Sahyog Apot..Mayur Vihar.
Delhi.

)

4 Ruchi Jain d/o K.S. Jain.
, r/fo A-4=-59,. Sector 16,s.
" " Rohlnigﬁpelhi

Monika d/o Kuldﬂep RBTEK 58
_ ‘ r/oM-14B Meterclogical Complex.
g Lodhi Road, New Delhi.

wn

i 6. Net Ram s/o BRansi Lal;. ; ..
r/o K-386, Mangolpuri, B
Delhi. g

H r/o A-55, Gulab Bagh.\M
Uttam Nagar. New Delh

Hamfa Saini d/o S..C SEaLRLGE
N B. ' r/o A-229, New Ranjeet’Nagarr
i Near Satyam Cinema, Neu‘

Vandana :Garg w/o Diwak
9, r/o 1/225/9, Chiran3iZl

Sadar Bazar, Delhi Can
New Delhi.

gF;G
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tf’.fa_,:
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10, Kukhtar. Ali s/o Faujdar. Alt
r/o E-52, Jamia Nagar. Neu D

éi

La
. iir

P X 11, Khuwaid-ur-Rehman Khan N
T $ s/o Mufeez-ur-Rehman, SRR > = T
- _ r/o 2C Gafoor Nagar, Jamia Nagar,” Cos
New Delhi : ‘ i -
12. Sushila Devi d/o Rameshwar Dayal Sehrawat,
o r/o BR-6/31-32, Sector ho. 7,
5 ' Rohini Delhi. : . .
| . 13, Sonika Dudani d/o RamesH’budaﬁz .

r/o 128B, Sunlight ColonVy;
Ashram, DDA Flats, New™ Delhin

14, Dinesh Kumar s/o Vijender kuma.;
G _ r/ol 7/17, Yudhishter Gail; ¢~
(¥4 Vishwas Nagar, Shahdara;~De1hi

e

g Samina Begum d/o SyedAHUssaiﬁ
iz r/o 192/2A Zakir Nagar;

n

.

(Y Sr I
o

R P
]

Versus

| , 1. Govt. of NCT of Delhi, .
LR I through Director of £ dueatich
Directorate of Educgtlohg_quk
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Miss Shalu Sharmad/c B.D.Sharma,
rio 1/712, Rishil Nagar,
Shokur Pur, Delhi. -~

‘\'. ; *‘3‘:{3?;:
Miss Geeta Bhardwaj d/o Chatrp&iSSh e, =
r/o A-56, New Friends Colony.~ s
mundka, ODelhi.

Miss Rakhi d/o Yoginder Nathvald,
ric 21/65, 01d Rajinder Nagar, S e
New Delhi. : & e

Mrs. Manju Rani Sharma w/o Ram Dhan Sharma; -
r/o 10196/3, Jhandewaca Mandlr.

paharganj, New Delhil. 5@;. - ok
Miss Asha Kukari d/o Harish Chahder., RN 8
r/fo J-19/A, Ramesh Nagar, T L

New Delhi. v <¥J:'~‘ e

Mrs. Usha Kumari w/o Harish Chander.;
r/io J-19/A, Ramesh Nagar, '
New Delhi.

Mrs. Shakila w/o Naveen Kumar.
r/ocl B-78, Sharda Puri, -
New Delhi. :

Mrs. Savita Dua W/o Mr,
r/o 28A, Kalkaji, New Delhi.

r/o A-2/32,
New Delhi.

Rajouri Garden,

Reena Malawliva w/o H.L. Maluli?a;
r/o 88, Premgali No. I,
Kotla Mubarikpur.

Mukesh Sikngh Rawat, .
s/o Man Singh Rawat,

r/o B.No. 7, Q.No. 4, e
Type-11I, CRPF Jharoda Kalan, ..~ -"
New Delhi. . o R

Anupam d/o Joginder Kumar CoT T
r/o N-556, Sector 9, DA B
R.K.Puram, New. Delhi. :i - ~%

Pratibha Chahard/o Sher Singh Chahar.
r/o Type 111/40, North West,
Moti Bagh, New Delhi,

Jay Krishna Jha s/o S.Mahanth . Jhay
r/oShri Lal Bahadur S.S.VI., :

Dyapitha, Katwaria Sarila, ..
H.S.R. No. 33. New Delhi.n<;5

Raj Rani Dua d/o Ishwar Dutt _
r/o 49/3B, Sector - II, o AT
DIZ, Area, New Delhi. Rt P
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Ruchira Joshki djo D
v /o 49/3R, Sector

N, T1.2.Area, New Delh

T

17, Maniu Sharma w/o ashok Kidmar Mudgal.
rfo 57, Vishal Ceclony,
Nai Basti, Nenglol, New Delhi.

18. Indu Chowdhary

TGT (Hindi0, &

Mangolpur i.

L

0

Veena Rani r/o Vasant Kunl, New Delhi.

. Salamat Khan,
R.,K. Puram, -

1~
[

uhshan Khan s/fo Mr
tt. Teacher, PVS
~tor 11, New Delh

Dar
ass
A

(D n

21. Miss Meenu Rhagat d/o C.L. Bhagat,
r/fo A-22, M.1.7. Flats, Phase-I,
Katwaria Sarai, New Delhi.

™~
1~
Y

3

Jha s/o Yog Narayan Jh
idvaneeth, New Delhi

Sawan Park, ‘
T, Delhi. ... Applicants

Versus

covt. of N.C.T. of Delhi through

s
]
3]
3
0
jou
[N
34
o}
e
A

h Kumari dfo Shri J.N.Sharma,
/5, Arvind Nagar,
] .

RajL Meﬂho*r;> d/n D.L.Malhotra

W Delh-;

IR Y
£
N
2
ol
2
|p)]
£
[3)]
1L
r

i

M= Moni nodfo R.OK, #adhaw
rlo 190, Rdme:huar ngar, CNe, 8
Avadpur, Delhi.

4. Ms Hemanti w/o Pradeepn Kumar,

r/o B-7, Ayur Vigvyan Nagar,
Delhi.

5. Ms Anjana Gauba w/o C.S.Gauba,
r/o 18-C, MU Block, Pitampure,
Delhi.
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Sector IV,

r/o 193t

v pushp Vihar, New Delhi.

Ms Sumal Lata d/o K.
_rfo village Mubarakpur
P.0. Ramikheda, Delhi.

versus

of NCT of DRelhi through

Dld Sectt, Delhi.

1020799

t.

W

)

f@

Dinesh Kumar Jha </oH.B. Jha,

Rhardwal,
Dabas,

The Director of Education,

....Applicants

. . ::Respondents

Smt. Meena Kumari,

TGT (N.Science),

G.P.S8S K-I1, Mangol Puri
Delhi.

Smi. Savita Dabas

TGT(N, Science ), SKV,Mundkza
Delhi,

Smt. Sunita Tyaogl,

TGT (Hindil), SKY, Mundk
Delhi

Miss Andu Arys,
TGT (Maths), SKV, Rallway Colony,
Tughlakabad, Delhi.

Versus
Govit. of NCT of Delhi through
Secretary,
5, Shamnath Mara. Nelhbk:
Nirector of Edication,
NDirectorate of Education,
Govt., of NCT of Delhi,
5, Shamnath Marg, Delhi.

cem e meee—————Nanuty Director, . _

Directorate of Education,

‘l

<§nvt of NCT. _of Delhi,

5, Shamnath Marg, Delhi.
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. T Respondents
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-5?/0 C—B/léiA“LaueronﬁD Road,

Ms Veenz Kumarl wy/0 Sukhbir Sinch Dagar,
R/o A-18B/725%A, Paschim Vihar,
New Delhi.

M< Farina Sharma d/o N.R. Sharma,
r/o B-170, Derawal Nagar
Pl Town 1

Capoors"d7o*Ram Krishan. Ka

Ms Anita Sethi w/o Sandeep Sethi,
R/o A-17, Kirti Nagar,
New Delhi,

C:6iri-l - -z --MS Mona Mehlawat d/o Ajitf@ingh ﬂehla&at, ;

r/o 1989, Ganj Meer Khan,: Dok
-Parvagani, Delhi. '

»

7. . Ms An3ju Sharma w/o Rajiv Agnihotri,
ww . o z.nRA0 132, Vidya Vihar, Sector 9,
-7 T cworasRohini, Delhi, SR
-« e - -

8. Ms Dimple Prasad w/o Ashok Prasad,
r/o 18, Gangotri Appt., F-Block,
Vikaspuri, Delhi. .. Applicants

Versus "

Govt, of NCT of Delhi through
The Director Education,
0ld Secratariat, Delhi. Resnondents

DA - 10323/99

1. sunil Gaur s/o Shri I1.S. Gaur,
rfo U 48, Gautam Colony,
Narela Delhi,

2. Seema Manrn d/o Shri V. P. Manmn,

\u} r/o A 2C, Kewal Park Extn.,
N Delhi Applicants
Ver sus :

1. Government of NCT of Delhi through
1ts Chiet Secretary,
5, Shamnath Marg Delhi

2. Director of fducation,
Directorate of Education,
0ld Sectt., Delhi.

3. Deputy Director of Education

(North West District)
Hakikat Nagar, Delhi.
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i .__Km Savita d/co Sh. Mahavir Singh,
_ 195, Kamardi Nagar, Delhi.

Princi r\a’l
Sarvodava Kanya Viday
Kutub Garh,Delhl - 39.

Nanna Mittal w/
Rin 207 Ar,Ln:zm A.D
1_ of Ar3jun Nagar

Mz Sadhna Sharma w/o H.C. Sharma,
/o 24, Vijay Block,
xmi Nagar, Delhi.

Ms Geeta w/o0 Pawan Kumar,
r/o BE 22, Shalimer Bagh (west),
Delhi. : -

Raghveﬂdra Prapanna s/0 Awad chhoro Mishra,
r/o 239, Bharat Nagar, Delhl.

Ms Ranjana Rani Bhardwaj w/o tham Sunder,;
r/o 122-A/10, Gautam Nagar, New Delhi.

Ms Alka Dayal d/fo Padam Daval,
r/fo C II/159, West Enclave,
pitampura, Delhi,

Ms Kamlesh Sharma w/o Rajesh Verma,
r/o H-367, Nanakpura, New Delhi.

Ms Umesh Lata d/o R.R Aggarwal,

r/o 256-B, St, No. 2. Bhola Nath Nagar,

Shahdara, Delhi '

Mz Raini Kumara w/o Sh. Vikas Kumara,

r/o 11-G-72, Laipat Nagar - II,

New Delhi.

M< Harmeet Kaur w/o Bhupinder Singh,

r/o 20264, Gulahi Bagh,

Delhi. . Anpplicants
Versus

.C.T. Delhi through

The Director of Education, Delhi.

0ld Secretarriat, Delhi. ....Rez

Smt, Parveen BRhardwal, ,
r/o 338, VPO Nangal Thakran, Delhi.

Smt. Babita_Sharma,
r/o 231, Katewara, Delhi,

. ...Applicants
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1c.

Govt.

The Director of Education.

01& §EP*

overnment of NCT of Delhi through
ts Chief Secretary,
Shamnath Marg Delh

S )]

Delhi.
Deputy Director of Education

(North West District)
Hakikat Nagar, Delhi.

Ms Hem Lata Jain d/o Sh.
r/o C-4/129-30, Sector 6,

J.B.Jain,
Rohini,;Delhi.

Renu Singhal d/c Shri S.K.Singhal,
r/o 120, Bahubalil Enclave, Delhi.

shri AJjit Kumar Narula,

Alka Narula d/fo
3 Darva Gan3,

rio 2¢, Netajli subhash Marg,
New Delhi, -

T

Shri Sat1sh Kumar Yadav s/o Sh.
r/o H.No. 94/2, Gali No. 14,

AltariSingh Yadayv
Libaspur, Samaipur,Delhi.

Sadhna Mehra d/o Sh. M.M.Apand,

r/io 4/324, Bholanath Nagar, Shahdarsa,
Delhi :

Sapna Jain d/o Shri S.P.Jain,

r/o X/2362, Gali No. 1, Raghubirpura-II
Gandhi Nagar, Delhi

Raini Saini d/o Shri R.S. Saini,

r/o A-1/266-4, Uttam Nagar, New Delhi

Poonam Tanwar w/c Sh.Yogesh Verma

r/o RI-42, B Blocok, Kallashpuri,

New Delhil.

Mamta Yadav w/o Sk, Munish Yadav,

r/o 3173, Barwalz Chowk,

Paharil Dhiral, Delni.

Kamlesh Devi dfo Sube Singh,

r/o village & PO Majre Dabacs,

Delhi. ...Applicants

of NCT of Delhi through

Delhi,

Directorate of Education,

0ld Secretariat,

N2

Delhi.

‘}.‘Respondents
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FBroom Dovi dio St Ram CThander
r/o Wi f34-A. Madi Pur Village New Delhi.

. 2. Jaust Ram $/c Sh. Narain Dutt, ~ I f;‘ g
r/o F-60, Bau Nagar,New Delhi, i . =
i 1

3. Umz RBzaci d/c Sh. Durgz Singh,
r/so -2 Khazsls Apariments
Gzaoan Vihar Extn. Delhi
4, Sunitas BRhambhaul w/c Raiilv Rhambaul,
d/o L-1/175-BR, DDA Flats, Kalkaii,
New Delhi. i
f
5. Sandeer Kumar s/o Sh. 0.M. Sharmz, :
r/c B-639, Sudershay Park, New Delhi.
6. Geeta Rani w/o Rahul Kumar Singh,
r/o E-329,West Vinod Negar, Gali No,. 10, i

7. Neerai d/o Shri 2.D, Sharma,
- r/o House No. 413, Sector 9 R.K.Puram,
New Delhi
R Shalini w/0 Sanieev Aggarwal,
r/o ©-3/77, Janakpuri, New [Delhi.
) Uma Prakash d/o Shri Rangaswamy,
rlo C-2/78. DDA Flats, Kalkall, New Delhi.
10, Kusumliata d/o Shri Manwar Singh,
r/o RZ 726/A, Puran Nagar, Palam Tolony,
New Delhid '

11, Kailash Vati w/o Munezh Kumar
r/fo T-498/C, Kotla Mubarikpur,
Gurudwzra Road; Kherpur, New Dslhi

12. Sumeei Kaur w/o Sh. Maroreet Sinah,
rfio 1179, Punjahi Bagh, New Delh:i
13 Tarvinder Kaur w/o Channreet Singh,
\w< r/o A-2/126; Janak Puril, New Delri,
ta, Sunita Sharma

W/o Shri Joginder Sharma
kR/o 2/152 Subash Nagar,

R

New Delhi. i
]
|
15, Sonia Goval |
D/o Shri R.K. Guonta
R/o BA-124A Janakpuri, New Delhi. j
16. Seems Arora

‘ D/o S.C. Arora
R/o L-S2 Sarojininagar, ‘ {
New Delhi. ‘ ' ?
17, Sunita Vasishtha :
W/o R.S., Vasishtha
.. R/o W72-32 Shadhipur, ] ‘
_New Delhi. -7 A i

e T
/\v\/
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18 Nidhi Dang
N7z Shri Lainat Ral Dang
R/ 568/7, Subash Nagzar, Gurgaot
1a, Surita Saini
=W/o Shri Ram Gopal Saini - )
:f1{0E2308 Shahamar Villag Tr o
20 Meenakshi Mudgal
D Shri M. P Muddgzl
FE/soo Ya49/18s, St No, 3.,
Durgapuri Shahdara, Delhi
Z21. Kumkum
W/o Shri R.S. Gunta
. R/c s/ 89S D, Mehrauli, —
' New Delhi. ' .

22. Babhita Bhardwal

D/o Shri S.C. Bhardwaj .

R/o A-16 Chatterpur Enclave, Phase-I1 Maidangarhi,
New Delhi,

23. Kusum Devi
/ W/o Mukesh Kumar
~~w R/o_-A-40 Rama Park,
' New Delhi.

24, Anees Ahmad
S/0 Mr., At
F‘/rx A-70

[

i

Phim Dutt Bhat
S/o Mr. PO R
Rioy 4727172 Sect

LA
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. Mizs Sunita Devi d/o Raghubir Singh,
r/o 72, Kavita Colony;, Nangloi,Delhi.

~ 2. Poonam Sharma w/oSh. Rakesh Sharma, :
i ' Flat No. 330, Bleock D-7 Sector &, ‘ i
i . Rohini, Delhi,

3. mrgan jay Rumaf Jain_s/o Sh..Chaman Lal Jain,
r/o C6/9, Yamuna vihar, Delhi. , i

I T R
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{ Mivs Meenz Bora d/o0 Lavwman Singh -
: : .
rio @ No 56, Tvpe-1I. Gulsbil Reg~
Delhi.
5, Mr«f', Pant vy Vadayw r*l/r\ Sh. Tulsi Ram VYadav,
Apoct TGT Hindi, Sohool CBSSS Keshavpuram No. 1,
i_DPelhi. 7 . . e :
- g , : F 3
¢ Suman Grover w/o Saniiv Grover ' ) -
‘ House K. . RA-69. Shalimar Bagh, Delhi
achna Sabbarwal djfco Sh. K.K,Sabharwal,;
gse No. 36, Sanskrit Nagar, Sector 14,
. 2%, Rohini, Delhi
8- Ms. Deensikha Aggarwal d/o Sh.Sushil Aggarwal,
r/fo 1157, Jaman Street, Panjabi Pathak,Ballimaran,
Delhi

9 Samar Jahan d/o S.Tanwi Ahmed, .
ro 1157, Jaman Street, Panljabi Pafhak Ballimaran,
Delhi.
0. Raj Kamal s/oRam Phal Singh,
r/o D-12, Jvoti Coleony, Loni Road,
Street No. 8, Shahdara, Delhi.
\:" e
‘ {t. Archanz Singh dfo Sh. S.P. Singh,
= r/o D-703, Saraswatl Vihar,
Delhi.
O (2 Mrs., Shakuntla VYadav w/o Mr. Sunder Singh Yadav,
r/o H.No., 28, Village Saidulajaib, P2 Mehraull,
New Delhi, :
/3. Vanita Kumari d/o Ram Kishan,
r/o 128, Focket A-3, Sector S, Rohind
New Delhi
/. Mrs. Pawan iLata Joshl w/o Sushil Kumar Joshi,
. r/o B=24/47, Janahkpurl, New Delhi.
!S. Shabana Khan w/o Sh Azlam Khan,
: r/fo 591718, Zakit Nagar, New Delhi.
. Rz Bala wio N.S.Saini, '
) r/o WZ-8, Plot No, 79, Hari Singh Park
N New Multan Nagar,New Delhi.
/7. Clamentine Jeremiah w/o Mr. Prince Jetemial,
r/o GH-12/684, SFS Paschim Vihar, New Delhi.
JApnlicants
Ver s
Govt. of NCT of Delhi through
The Director of Education,
Directorate of Education,
0l1d Sectt., Delhi.éa ....Respondents

bn
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OA 862 of 1999

l. Mrs.Madhu Bhatt w/o
Sh.B.C.Bhatt,

Aged 34 yrs.

Post TGT (SST)

School G.G.S.S.S,B=-1 Block,
Yamuna Vihar, R/o

R/o 68,Luxmi #partments,
Sector-9, Rohini, Eelhi.

2.Mrs. Anju Sharma

w/0 Sh.Pramod Sharma,
Aged 30 years,

Post TGT Hindi

Schoel S.K.V.Sultanpur

R/o A-1/316,lawrence Road, Delhi,

3. Mrs. Bhramri Bhardwa]
w/0 Sh, Abhimanyu Bhardwaj,

Aged 27 yrs.
Post T.G.T. Natural Science.

School G.R.S.».G Block, Saket,
R/o 295, Laxmi Bai Nagar,
New Delhi.

4, Darshna Kumari

d/o Sh.RamJi lLal

Aged 23 years,

Post T.G,T(s.s.)

School Govt, Secondary School Vijay Park,
MauJjpur, Delhi.

R/o Rohini, Delhi-85.

5., Kavita
d/o Sh.Tulsi Ram,

Aged 21 yrs.

Post Assistant Teacher,
School S.K.V.Ashok Vihar =11,
N.Delhi.

R/oD-71B,Yadav Nagar, Sameypur,
Delhi,

AN
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6. Banwari Lal sharma s/o
sh. Radhey Shyam
Aged 25 years.

Post TGT sanskrit
school G.Co.Ed.(Middle School).
sector-20, Ronini Extn. Delhi-41

R/osShiv Shakti Hanuman Mendir,
_Prehladpur Bangar, Delhi-42.

~ 7. Manisha Vashistma
w/0 Sh.Jagdish Chander,
hged 27 years,
Post T.G.T.Hindi,
school G.G.S.5.5. K Block,
Jahangirpurjy

R/0 yillage Akbarpur,
P.O.Palla’ mlhi ."36.

8., Chandrika
w/0 Mr.Manoj sharma,
Aged 27 yrs.

Post BGT

school GG SSS Anandvas, Delhi,
R/0 B-56,Prashant Vihar,
Delhi.,

9. Neelima Tiwari d/o
: sh.G.P,Tiwari,
\J\ o Aged 28 yrs.
pPost T.G.T.sanskrit. - _
school S.K.V. sultanpuri C Block,
R/o A-56,New Multan Nagar, Delhd .

1¢.Shabnam
v/ oRajpal
Age 37 Zri
Post P.Y.t. Hil‘ldi,
school V.K.S.K.V. DBryapur, Delhi .

R/o 553, Ishwar Colony,Bawana, Delhi.

11. Pocnam Gaur
~w/o Om Nath Bimali,
Aced 28 yrs, - ‘

Post PGT(Pol.Science)
school G.B.SSS shivaji Park,

shahdra, Delhi.

\/\,\/\ R/0A-27,Dena Apartme_nts,
%g rector-13, Plot no.36,Rohnini, Celhi.
-~
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12,

13.

14,

15.

16,

17.

18,

19.

Meenu Bhalla

gife of shri AnilKumar,Bhalla,

Age 36 years, post - 1.G6.T.(skt).

gchool: Govt. Co.Ed. MS, pooth Kalan, Delhi,
R/o Flat No.294, pkt-A-3, Sector-8, Rohini.

Aradhana Arora,

w/o sh. vijay Kumar,

Age 2B YIS., post - T.G.T.(S.5t.). ’
school: Govt. Co. gEd., MS, Pooth Kalan,Delhi.
R/o 1170, Mukherjee Nagar, Delhi-9,

Manisha Kalra

W/o Rajeev Kalra,

Age 26 yrs., Post- T.G.T.(ENg.)

school: Govt. Co. Ed., MS., poothKalan, Delhi.

R/o C-6/10, Miyanwali Nagaz, pDelhi.,

Renu Sharma, :

w/o Kulbhushan sharma,

Age 33 yrs., Post- 1.G.T.(Hindi). -

cchool: G. Co.Ed., MS, Dasghara, Todapur,
R/o 37/2086, Nai Wala, Karol Bagh, New Delhi,

Anupama Jain,

p/o Late sh. Ajit prasad Jain,

Age 30 YIrs., post- T.G.T.

gchool: G.R.S.Sey Hastsal.

R/o DB-97D, G-8, Area, Rajouri Garden, New Delhi,

pratibha Mehta, (sahani),

w/o shri Sanjay Mehta, D/o shri S.K. gahani,
Age 25 yrs., Post- T.G.T.{Natural gcience),
schools G.B.NS., Hari NagaryAshram, New Delhi,

Namita Abrol

p/o shri O.P. Abrol,

Age 26 YTS., Post- T.G.T.(English),
school: Sarvodya Co. gEd. S.S., Khanpur,
R/o K=90, Kalkaji, New Delhi-19. .

Renu Chauhan,

w/o shri V.P. Singh,

Age 31 yrs., Post- T.G.T. (Social Studies),
gchools G.G.S.5.5., .U, Block, Pitam Pura, Delhi
R/o Pkt-Bl, House No.3, Sector-15, Rohini, Delhi.,
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20.~

21,

22,

24,

Sarika

D/o Shri N.S. Rana

R/o B-24 Parijat Apartments
West Enclave,

Pitampura,

Delhi.

Mrs. Ambika Sharma
W/ Sh, Pawan Sharwa
Age 2 Post, TGT

School GBSSS Nangal Thakran
Delhi-39

Smt, Suniti Nayyar

WA 8Unil Nayyar

Aged 33 years Post, PGT (Commerce)

School :GGSSS Dishad Garden

R/ D-11 J iwan Jyoti Apartments Pitam pura Delhi.

Mecna Arorg,
W/0 ved Prakash
Age 40 years POST.TGT(Hindi)

School, S.K.V. Punjabil Bagh
1959 Oytra® Line Kindway Camp Delhi
New Delhi,

Rishi Bhushanh Sharma
S/ sh, K,C. Sharma

Age: 290 years Post, TGT(Sanskrit)
Schcol, BGSSS Rajnagar IIPalam

RAO wﬁ.si Gali No, 8 ,Sadh Nagar pPalam colony

' New Delh

25,

26,

27.

28,

29,

Meenu Sharma W,/ Dhiraj Sharma

Aget 29 years POST, TGT (Sanskrit)
School. G.SSS Sriniwaspuri Ney Delhi
R SB Pkt, Dilshad Garden -Delhi-95

Anjan Gulati |
WA Sanjay Bathla, |
Aget 29 years POct, Assistant Teacher |
s chool ,8KV Mata Sundari Road,

RO B.68, Double Storyed Ramesh Nagar New Delhi-15,
Anita Devi WO Sh, Gajender Singh

Age! 33 years POST.PGT(Hingi)

School. SKV Hari Nagar Ghanta Ghar

RAO WZ_101/13,Mohan Nagar ,Pankha Road
Lane No, 5, Nen Delhi.46

Hemlata W/o Hari Shankar Kaushik
R/o 255 Deoli, Delhi.

Abha Kiran Taneja D/o K.R. Taneja :
R/o D-169 Ashok Vihar Delhi.

":lil r“
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.- school S.K.V.H Bleg
e -sultanpuri, Delhi .=

) ' e tments,
- {ymock : Vikaspuri,N,Delhi-1 8

"+ Bovernment of N,C,T,-Delhi
Through The Directora of Education,

[irectorate of Education
Ol Secretriate, Delni-5h.

-OA 780 of 1999

; Te Kiran Dabas,
i TeGeT+(S.5St. ),
GoGoSoS.So, DiChaon Kalan,
~/ b/o. Sh.Randhir Singh,
‘ R/o. RZ-G-26, Dharampura,
Najafgarh, New Delhi - 43,

\ 26 Rashmi Sahni,

!fk : T.G.T.(Science),

, "®/0. Vikas Sahni,

X R/o. 52, Guru Angad Nagar,
New Delhi - 92,

3. Promila Bhardwaj,
T.G.T.(Maths),
G +G+SeS.S., Ujwa,
w/o. Yogesh Kumar,
R/o. House No.160,
Bhaiyo Chowk, Village & P.O.,
Mitraw,

4, Alka Goel,
Asst. Teacher,
SOKOVO' Mehrauli’ New Delhi-30,
D/o. Sh.Nanakchand Goel,
i R/o. 124 A, Mithapur P.O.,
J . Badarpur, New Delhi - 44,

Se Sarala Devi,
P.G.T.(Hindi),
GchSoSo' Bijwasan,
D/o. Sh.Ramchander Khatri,
R/o. A-80, Dharmpura, Najafgarh,
New Delhi - 43,

6. Seema Rani,
Assitt, Teacher,
S.K.V., West Patel Nagar,
D/o. Sh.Jagdish Chander,
R/o. 257, Kacchatihar,
New Delhi - 18,

7. Raj Bala, Tt T. (WMoud) /
~ G.G.s.s.s.' N0-3, '

Najafgarh,

D?Oo Q\oNarain Singh,

PQ“”’ R/o. Wz-8, Flat No-79,

Hari Singh Park,

New Muttan Nagar,

New Delhi -~ 56,
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Seema Sharma

TGT (SST)

Sarvodaya Kanya Vidyala 'O' Block Mangolpuri,
New Delhi.

R/o JP-114, Maurya Enclave, Pitampura,

New Delhi-32.

Meenu

D/0 Shri H.R.L. Nanda
R/O0 B-1/548 Janakpuri,
New Delhi-58,

Sangeeta Rani

D/o Shri S.P. Sharma
R/o0 RA-102A, Dharmpura,
Najafgarh, New Delhi-43,

Mahesh Pareek

S/o Shri K.C. Pareek
R/o 32 Maidan Garhi,

Nai Basti, New Delhi-68,

Pramod Kumar Madeshic
S/o Shri Ram Madeshic

B(geEB97;2uch Nasar,

New Delhi-12,

Ginni Chaudhary,

W/o Sanjay Chaudhary
R/o 1/219/2 Sadar Bazar
Delhi Cantt.l0.

Dharm Chand Sharma

S/o Shri Mathra Dass
R/o Sector VII/1094
R.K. Puram,
New Delhi.

Indu

D/o Shri Madan Singh
R/o B~%*, Quarter-2, T-4,

C.R.P.F.

ko
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16,

17,

18.-

19.

21,

224

23,

N
N

Usha Rani,

FoGeT .(Hlndl) ’

Ge(GeSeSeSey Najafgarh Noo2,
D/o. Sh.Tej Pal Singh,

R/o. G-3/2, Polic8 Colony,
A

%ﬁ(‘\ast\

ajesh Kumar,

PoGoTo(Skto), GQBOSOSOSQ,
Chhawla, .

S/0. SheHukam Singh,

R/0. B-111, Ramapark,

Uttam Nagar, New Delhi - 59

Mrs.Neema Tiwari,
T.GeTo(Hindi), GeGeSeSeSe,
Sarojini Nagar, New Delhi,,
W/ o, Tiwari,

R/os F-2961, Netaji Nagar,
New Delhi,

Meenakshi Thakur,

TG.To.( N.SC.),

GoBoMoSo ? Begumpur,

D/o. Sh.Balram Singh Thakur,
R/o. ER-23, Inderpuri,

New Delhi =110 004,

Neeru Sharma,
TGeTe(NeSCe)y

GoBoSoSoSo, KhUjala N0—1 9
D/o. Sh.J.D.Sharma,

R/o. F/152A, Vishnu Garden,
New Delhi - 18.

Poonam Kumari,
T.GQT.(English)’
SQGQS.SOSO’ Begumpur,

B/o. Sh.Satya Kumar,

R/o. 125-N, Sector-IV,
Pushvihar, New Delhi - 17.

Meenu Girdhar,
P.GeTo(Hindi)y GeBeSeS.Sey
Laxmi Bal Nagar,

D/oe SﬁoS.P.Sehgal,

R/Oo G"4, NQDQSOE.’ '
Part—II, l\lew Delhi - 490

Laxmi Devi,

T.G.T.(Hindi),

GeBeSeS.Se., Laxmi Nagar,
W/0o. She.H.S.Rawat,

R/o. 102, D.D. A. Flats,
Mansarover Park, Shaddara.

Contd....'. '
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24,

28.

26,

27,

289

29.

-

30.

. \_'\M‘
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Anita Sharma,
ToGoTo(EngliSh),
GeGeSe5eS4y _
Badarpur No-I,

D/o. Sh.Shyam Sunder,
R/o. HR 18/5

Vanita Kumar,
p.G.T.(Pol.Science),

GCBOSQS.SO, Rajnagar-ll,

D/Oo shoRamkiShan,

R/o. House No-128, Pocket A-III,
Sector - V, Rohini.

Shashi Bala,
T.G.T.(Hindi), GsGeSeS5:eSey
Begampur,

B/o. Sh.S.L.Tokas,

R/o. 401, Munirka, Near
Vasant Vihar, Bus Depot,
New Delhi - 67,

Mridula,

T.G.T.(Hindi), GeBoSeSeSoy
Palam

D/o. Sh.Onkar Nath Kalia,
R/o. A-I A Chankya Place,
Pankha Road, Delhi. ‘

Karuna Sharma,
ToG.To(EngliSh), GeBeSeSoy
Hastal,

W/o. Sh.Manoj Kumar Sharma,
R/o. S-2, Param Puri,

Uttam Nagar, New Delhi - 59,

Abdul Hameed,

TOG.T.(English)’
GeBeSeSeSe,y Ghitorni,

S/0. SheAbdur Rasheed,

R/0. 299, Street No- 1V,
Zakirnagar, New Delhi - 25,

Urmila
P.G.T.{History),G!Co-Ed.
Se5.5., Pandwala Kalan,
w/o. Sh.Dilbagh Singh,

R/0. E-I1, Nawada Housing Complex,
Delhio
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31,

32.

33°

34.

35,

36.

37.

25

Geeta Rawal,
T.G.T.(N.Science),
GoBoSoSoSo ’ Hastal’

D/o. SheoManwal singh,

R/ 0. RZ-726/A, purannagal
palam Colonys New Delhi.

chakuntla Devi,

P.G oTo(Hindi) ’

SQK.VOCO"’Ed’ M\mdela Kalan’
W/o. ch.Baljit singh,

R/o. 192 A, Todermal ColonYs

Mrs.Mukesh Dhillan, '
P.G.T.(Hindr), GeGeSeSeSer
garojini Nagals

W/o. Upemder Dhillan,

Partap Chawk, Delhi Court - 10e

Hari prakash

Hat st Maths)s S K.V No=29
Sagarpury

g/o, Sho.Dhara Singh,

R/Oo J/B"1 4"0. y LQIQGO,
Flats, Maya puri - 64.

Suman Kumari

T.G o1 .(Ma‘th SS ’ SoKoVoNO"I,
Sagarpuly

D/o. Sh.Basant Lal Bhatiay

R/o. B-500, Avantikay gsector ! I
Rohini, Delhl - 85,

Ram Gopal Sharmay,
ToGoTo(Hindi), GoBoSoSoSo,

S/Oo S.C.S’larma,
R/0. House No=202,
D/S.Welcome pPhase-111,

Anup ama Goel,
T.G oTo(EngliSh), G.G.SOS.SO’
Kidwai NagaTy No$2,

D/oe S‘.AQKQGOQI,
R/0. G-2389, Netaji NagaT,
New Delhi - 23,

P
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d/ey Sl DLP. Yadayv

resident of House Nev, a4,

Naulat Pur,

Na - l(*“]t‘| ty,

NN Uelhx; .,x.,.Applicants

Versus

Gowvlt, of N.COT. of Delhi’

through the Director of Education,

Nirectorate of Education, '

nld Secretariat,

Nelhi. ..., Respondents
(ch,K.N,R.Pillai, counsel for applicantsin OA~-754/99
877/99, 894/99, ang/o9, 953/99, 1316799,

“~
o)
o

Sh, S.K.Sinha, counsel for appnlicantsin QA~-779
180/99,1246/99

Shr-i K. P.Dohare, counsel for anplicants in DA 7817/99.

Shri M, K.Gupt n 0A 1415/99,
/

aag/0a, R9B,

b
-
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3
93]
o2k o]
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. hardwaj, with Shri phaskar Bhardwal,
far applicant in OA 811/99,1031/99, 1033/99

Ms Raman Oberol, counsel for apnlicant in OA 96% /99

Sh, P. &, Mahendru nproxy for Sh. D.S.Mahendru, counsel
far applicant in OA 1017/99

Shri Sanijay Sharawat, coun sel for applicant 1n DA
10z0/99

Shiri Surat Singh counsel for applicant in OA 1318/99
Apnlicant in person in O0A 801/99

Shi-i Vijay Pandita,
' - ondente in all the QAs,

ORDER

hy Hon ble Shri Kuldin Singh, Member (1)

1, gince all the 0As involve common noints of law
and facts, we are disposing of the ahove raferred 0A=z by
thi= common order,

? Ry imf fa

~t of the case 1s that Govt, of
M,C.T.of Delhi had a nuinher of_ vacancles af Teachers 1in

difFferent categories in the various schools. since there
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was a shortage of regular Teachers the
Nnelhi  anpointed applicants on ad hoc

for short neriods, The <sal

Lo he agbtomatically termlinatec

[ L R R g R

fhe  neriod specified in the anpointment

tlhye Fact  that oposts  remained vacant

= PELANR )

termination of teachers appointed on ad hoc basis.

kR In these NAs applicants have challenged that the

terme  of  sheort  term contracts of service are unjust,

nneonscionabhle  and against the very letter and spirit of
the Constitution.
i, In most of the case

nt

)

the applic

1))

anpnpointment

£33

wase to lapse by efflux of time on 31.3.1999 and in one or

tweoy pases  Lime neriod was o lapse on  30,4,1999,

Annlicants heing threatened with the situation had rushed

o Fliis Tribupnal for continuation of their services

iy
15
3
i» N

(

seeking & asta

B¥A
~2

order that their services may not be

toerminatbed,

These petitions were contested and justification

(AW R e

for  anppointing  teachers for short term on ad hoc basis

iir December, 1998 pot bto Fill up any fturther posts on
contract bhasis any more as the posts will bhe filled up on
regular  basis from the candidates selected by the Delhi

Subordinate Staff Selection Board (hereinafter referred

-
L
243
=

55
i
i
(9]

—
—t
o

jo
N
=
-+
D
Y
T
v
-
D
o,
fn 2l
-t
gt
v
oo

ha is the

—

administrative function of Government to look into the

interezt  of the students as well ag the necessity from

time to btime.

Kon




A . It i< also hein

o) yleaded that the candidates who
ara being emnloved on contract hasis have accepted the
appeintment on contract basis knowing fully w2ll the

comaeence  of the  same, Time and again the Hon bhle
Sunprems  Court had held that regularisation of back-door
antrapnts  in zervice is empremissible and the Tribunals

and Courts are not to interfere with the interim

arrangemant and a  person  apnointed to ot
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shon-gan arrangeament cannot  claim the
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coptinuance In service  as  having bheen appointed on

regula basis,

7. Rejoinder to  the counter affidavits have also
heen  filed hy the anpnlicants in which they have
reiterated  the stand taken by them in their respective
NA

B, We have heard the learned counsel for the

parties and perused the material on rec
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9. Before considering the riv
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parties, we may mention at this stage that when this

hunch  of cases was fil

-

=d prior to that another group of

{

teachers who had filed a similar application hefore this
Tribunal and since those teachers had been able to reach

this Triubunal hefore the expiry of the contract period
20 an interim  order was passed in  their ecases and
status-auo was directed to he maintained. In the present
set  of apnlications, the applicants aould not approach
the  Trihunal hefore the exniry of their eontréot period,

Mo eaverr, immediately after the ewpiry of their contract

neriod  there were vacations in the Tribunal from 7?2nd




Mareh to o Tsbt April, 1909 s these set of npetitioners

could annraoch the Trihunal only after the vacations. In

~azes  also an interim order wWas passed 1in the

—

following terms:

“Aleo Lssue a short notlce on the question
af interim relief, Feturnable on 12.04,1999,
Tl th@n, as an interim measure, status quo
in resnect of the apnlicant as on today he

maintained,

i, Since this order in rhe nature of interim
meazure was pazsed afte these applicants have ceased to
\\“/ he in emnloyment  with the respondents so they are

claiming  parity with those teachers who had obtained an

arder  of similar nature hefore expiry of their term 1.e.
heftors 21.3.1999.
t Puring the course of their arguments, Lthe

given by the Bench of the Tribunal:
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TCAY Anplicants zhall bhe allowed to

continue  in the nresent posts 111

raecpllar randidates duly gselected by
NGSSR for anpronralte aunthority are

avillahle to replace the anplicants.

“(r) Those selected reqgularly shall first

he nosted in the evisting vacant

arl  hoo appoinjtees, rRenlacement of
the latter sszhould be on the
nrincinle of  last come first go.
Those sn  displaced should he

accopmodated  in vacancles Lhat may
he existing in other districts.
() The ad hoc appolintees shall
minimum npay in  the pay acale of
regular teachers plus DA in tersms
af law laid down by Hon ble Supteme
fourt  in  the case of Dailly Rated
rasual Labourer Vs, T & s,

(rage (1)SCC 122).

(D) No ad hoe annointee  shall he

renlaced by any newly anpointed ad

hoc employee.

“(E) Those of the applicants who  have
apnlied or may apply for regular

zalection, necessary relaxation in




age shall be given to the extent of

the  neriod  of service put in by

“(F) There =hall bhe no or
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costs.’

1z, Learned counsel appearing On hehalf of the
annlicants sybmitbed  that since the nresent applicants

of Veena Anand & 0Or¢, (supra), they are also antitled to
Fhe similar relief as granted to them, Learned counsel
also submitted that the apnlicants who were, during the

intervening period, not in saeryice that deoes n
the merit of thelr case and they can also be directed to
he  allowed bo conbtinue in their respective posts as the

applicants 1n the above referred judgement.

13, Ta zupport their contentions learned counsel for

apnlicants also relied upon the judgement of Hon'

>

le

i

upreme Court in the case of Girdhari Lal vs. Union of

India which also starts with the following paragranh:

“There 135 no dispute that the appellant

Girdhari Lal would be entitled to the

{

henefit  of the judgement of the Tr

’_n
o3
)_J

in OA No, 319/8% decided on 24.09.1989%7

in PBalwan® Singh & Orfs. vs, Unlon of

India if he too was a party thersin,

A7
y=re

e his elaim is identical to that of
the annlicants therein. The main
challenge on hehalt of the Union of India

te Girdhari Lal s claim is that he adid
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not jmin as a party in that matter and he
- moved the applicant for grant of the same
henefit after that decision in 1989,

having vetired earlier”.

ta, After mentioniong the facts the Hon ble Supreme

Court observed az Follows:

(It iz  appropriate that the Union  of
Tndia treat all such persons alike and to
qrant.  them the same henefit instead of
driving each one of them to litigation in
the course of which the Union of India
itzelf 1s required to spend considerable
nuhlic money”

15, Counsel  appearing for applicants also submitted
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that since
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Hon " hle  High Coort, that at present there are 4000
vacancies and DSSSE is also making 3xerci:e to fill up
those  wvacancies by a regular manner, till such time the
vacancies are filled up on regular basis,applicants may
he @llowed to continue in thelr respective p

16. Counsel for respondents rebutted the argumeants

’.

of  the ocounzel for applicants and 3ubmi£ted that in this
manner the apnlicants would claim continunity and then
they will colaim a right to post which will ultimately
lead to entry through back door. He furfhe submitted
that the npesent applicants cannot claim continunity in
service after ewniry of their term specified in their
reznective and as such these 0As

should be dismi




A7, We are
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contenlion of res

N ek 2@l of

nresank zeb of

Judgemant given by

i VYeemna Anand @
also mention tha

the oage of

Veons
a Wit Petition

vacabtion of

that the stay g
respondents were
through regular pr
or by any
hoo  teachers, ‘Th
the vacaneies ha

R.4,1999 <o the

nroima- fe

there

the respondents
who were still con
18. During ¢

infaormed

a

that exams

vary recently by
numher of candida
snan of time canno
e find that th
who  Just could no
vacations  should
their colleagues 1
2 Ors, (sunpral) an

i the above reffe

thi= Tribunal we

the ztha

e applicants in
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nf the oconsidered opinlon that the
nondents counsel has no merit and the

ann)icants fully covered with the

are

the oo-ordinate Bench of this Tribunal

case (supral. In regard we may

t when the inteim order was granted 1in

pnand (supra) ad filed

hefoe Lhe court of Delhi for

anpropriate authority 'to replace the ad

2 High Court of Delhil was informed that

K'f

4 arisen to the number of

High Court was of the

was a need to continue the services of
(apnlicants in the OAs) or some of them
tinuing there for the time being.
he ocourse of arguments, wWe were @also
<« for various categories have been held
_the DSSSBR, Since there are a lar
tes, result of the same within a short

e be accephted. In these circumstanoes,
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the present s

t apnroach the Tribunal becau f it

m

2

Q

(82

not he denied the relief granted to
n the earlier set of 0As 1n Veena Anand

d 1f we peruse the earlier order nassed

red judgement hy a Co-ordinate Bench of

find that there is
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facts of the present set of 0As which are identical with
the facts of the earlier set of 0As which was decided by
Vol the Co-ordinate Bench of this Tribunal. The nreser
applicants are, therefore, alse entitled to the same
relief as granted to the applicants in an earlier set of

e,
1a, In view of what has bheen discussed above,
we allow these 0OAs with the similar directions as giwven

in Veena Anand s case (supra).

(A) Applicants <shall be re-engaged on

the nresent posts Fforthwith till
reqular candidates duly selecled by

DSSSB/or  appropriate authority are

available to replace the apnlicants.

{B) Those selected ragularly shall first
he mnosted in the existing wvacant
positions and only 1f enough vacant

posts are not available, they should

he posted against the posts held by
ad hoo appointeess, Repnlacement of
the latter should be o the

nrinciple of  laszl coms  Tirst  go,

-
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Those 50 snlaced should he

accommodated in vacancles that may

he existing in other distri
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(C) The ad hoc appointess shall be naild

~ O

minimum pay in the nay scale  of
regular teachersy nluz DA In teysms

of  law lald down by Hon ble

Arr-
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